
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

O.A NO. 570 OF 2024 

IN THE MATTER OF: 

News item titled “Major fire breaks out at Bhagtanwala Dump” 
appearing in The Tribune dated 11.05.2024 

 

                                       INDEX           NEXT D.O.H-27.08.2024 

S. No. PARTICULARS Pg. No. 

1. Report on behalf of the Commissioner, Municipal 
Corporation, Amritsar (Respondent No.iii) 

 

2. Vakalatnama  

3. Proof of Service  

 

 

 
 

  (Sanchar Anand) 
                                                    Advocate for the Respondent No.iii 
                                                                  14, 1st Floor, National Park   
                                                  Lajpat Nagar-IV, New Delhi-110024 

Phone No.-9958792346 
Email- sachar_anand@yahoo.co.in  

Place: New Delhi  
Dated: 24.08.2024 
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Tribune dated 11.05.2024
News item titled “Major fire breaks out at Bhagtanwala Dump” appearing in The 

Harpreet Singh, Commissioner, Municipal Corporation, Amritsar

SANCHAR ANAND, ADV

 Phone No.-9958792346
 Lajpat Nagar-IV, New Delhi-110024
 14, 1st Floor, National Park  
  Advocate for the Respondent No.iii
  (Sanchar Anand)

 Email- sachar_anand@yahoo.co.in 
(Commissioner, Municipal Corporation, Amritsar)
         Harpreet Singh, 

23rd                           August          24
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